
CENTRAL ADMINISTRATIVE TRIBUNAL 
BANGALORE BENCH 

EGIsTE:RcD 

Coimerâial Complex(80A) 
Indirangar 
Bangalore - 560 038 

Dated i -, 

Application Nos. 1905 to 1913, 1973 to 1985/86 

13,, 14. 21, 22, 23 end 53/87 

Applicant 

Smt 8. A. Shashikala & 27 Ore 	V/s The Chief Superintendent, CTC 
Bangalore & 11 Ore 

To 

1. Smt B.A. Shashikala 21. Suneutha Bai 
2. Smt O.K. Redha 22. Shri Sathyanarayen Prasad 
3. Smt N. Planorapia 23. Shri Anthoni. 
4. Smt D.L. Padmaja 24. Shri K. Sampathkucaer 
5. Smt Rukminia,,ma 25. Smt C. Vijayalakehrni 
6. Sri Mohammed Yaccob 26. St M. Ratha 
7. Shri H. SrLdhar  Scat Geetha Bai 
S. Smt S. Vadavathi  Shri T.R. Mohan Kuecer 

 Smt Padrnavathj ( Address for Applicants I to 2 	- 
 Smt B.P. Uaha Central Telegraph Office 

Indian Posts & Telegraphs Department 
 Shri T.K. Manjunath Bangalore 	560 001) 
 Sujaths N. Nazare fi M.S. Nagaraja 
 Shri K.V. Prabhu Advocate 

 Smt Shanthi No. 35, II Ficor 
(Above Hotel Swagath) 

 Smt Bhagyslakehmi I Main Road, G.ndhinegar 

 Seethe K Bangalore - 560 009 

17, V. Ramemanj 30. The Chief Superintendent 
 Shri Benedicta Monteric Central Telegraph Office  Bangalore - 560 001 
 Smt Shobhalek&irnan 
 Shri Girish Kadaca 31. The General Manager 

Telecom 
Karnatak. Circle 
Bangalore - 560 009 
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Smt Sudha Bedgeri 

Smt K.N. Jyothi 

Smt K. Oharethi 

Smt N. Ssvithri 

Smt K. Shekuntils 

Smt M.P. 5harathi 

3e. Shri C.U. I'1shsduvssweny 

Smt V. G.eth$ 

Smt T.V. Nagarathnabaii. 

Shri K.H. Jsgannsthe 

SiNce 32 to*4'— T.lsgrsphiets 
Csrttral T.]..graph Offic. 
Indisn Posts & T.l.graphs Department 

Bangaicre - 560 001 ) 

42. Shri M. Vasudeva Rae 
Addi Central Govt. Stng Counsel 
High Court Buildings 
.ngalors - 560 001 

Subjsct 	SENDING COPIES OF 0DER PASSED BY THE BENCH IN 
APPLICATION NOS. 1905 to 1913, 1973 to 1985/96 

13, 14, 21, 22, 23 & 53/87 

Pl.ee find enclosed herewith the copy of the Order passed by this 

Tribunal in the above said Applications on 31-3-87. 

Deputy Registrar 
(Judicial) 

End : As above 
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CENTRAL ADMINISTRATIVE TRIBUNAL: BANGALORE 

DATED THIS THE 31ST DAY OF MARCI] 1987. 

PRESENT: 

T!on'ble Mr. Justice K.S.Puttaswamy, 	 .. Vice-Chairman. 
And 

Hon'ble Mr.P.Srinivasan, 	 Member(A). 

APPLICATIONS NU.•1r3ERS 105 TO 1913, 1973 TO 1935 OF 1986 
1.3, 14, 21, 22, 23 AND 53 OF 1937. 

Smt. B.A.Shashikala, 
VTife of Srikantha Babu, 
Aged about 24 years, 
Central Telegraph Office, 
Indian Posts and Telegraphs Department, 
Bangalore-560 001. 	 .. Applicant in A.1905/1985. 

B.K.Radha, 
Daughter of Krishna Rao, 
Aged about 26 years, 
Central Telegraph Office, 
Indian Posts and Telegraphs Department, 
9-angalore-560 001. 	 .. Applicant in A.109611986. 

Smt. N.rianorama, 
l.",'/o S.Venkataraju, 
Aged about 26 years, 
Central Telegraph Office, 
Indian Posts and Telepraphs Department, 
Bangalore-1. 	 .. Applicant in A.1907/1986. 

Smt. D.L.Padmaja,- 
D/o Lakshminarayana Rao, 
Aged about 25 years, 
Central Telegraph Office, 
Indian Posts and Telegraphs Department, 
Bangalore-1 	 .. Applicant in A.1908/1986. 

Smt. Rukminiariima, 
D/o 'LRamaiah, 
Aged about 25 years, 
Central Telegraph Office, 
Indian Posts and Telegraphs Department, 
13angalore-1. 	 .. Applicant in A.1909/1986. 

Sri Mohammed Yaccob, 
S/o Abdul Rahman, 
Aged about 26 years, 	 . 
central Telegraph Ofice, 
Indian Posts and Telegraphs Department, 
Bangalore-1. 	 .. Applicant in A.No.1910/1986. 

H 
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SrI H.Srldhar, 
Sf0 H.Swamirayachar, 
Aged about 26 years, 
Central Telegraph Office, 
Indian Posts and Telegraphs Department, 
Bangalore-1. 	 .. Applicant in A.No.1911/1986. 

Smt. S.Vedavathl, 
D/o R.Sankarappa, 
Aged about 26 years, 
Central Telegraph Office, 
Indian Posts and Telegraphs Department, 
Bangalore-1. 	 .. Applicant in A.No.1912/1986. 

Smt. Padmavathi, 
Wife of R.Prakash, 
Aged about 25 years, 
Central Telegraph Office, 
Indian Posts and Telegraphs Department, 
Bangalore-1. 	 .. Applicant in A.No.1913/1986. 

1O.Smt. B.P.Usha, 
W/o of Y.V.Harish, 
Aged about 24 years, 
Central Telegraph Office, 
Indian Posts and Telegraphs Department, 
Bangalore-1. 	 .. Applicant in A.No.197311986. 

Sri T.K.Manjunath, 
S/o late T.Krishna Shastry, 
Aged about 24 years, 
Central Telegraph Offiôe, 
Indian Posts and Telegraphs Department, 
Bangalore-1 	 .. Applicant in A.No.1974/1986. 

Sujatha N.Nazare, 
Dfo N.B.Nazare, 
Aged about 26 years, 
Centra) Telegraph Office, 
Indian Posts and Telegraphs Department, 
Bangalore-1. 	 .. Applicant in A.No.1975/1986. 

K.v.Prabhu, 
S/o K.P.Venkatachalaiah, 
Aged about 27 years, 
Central Telegraph Office, 
Indian Posts and Telegraphs Department, 
l3angalore-1. 	 .. Applicant in A.No.1976/1986. 

Srnt. Shanthi, 
W/o Gangadharaiah, 
Aged about 24 years, 
Central Telegraph Office, 
Indian Posts and Telegraphs Department, 
Bangalore-1. 	 .. Applicant in A.No.1977/1986. 

Srnt. Bhagyalakshmi, 
W/o B K Krishnamurthy, 
Aged about 24 years, 
Central Telegraph Office, 
Indian Posts and Telegraphs Department, 
Bangalore-1. 	 .. Applicant In A.No.1978/1986. 

/ 
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D/o R.TJ. (risiinaiurthy, 
Aged about 25 years, 
Central Telegraph Office, 
Indian 'osts and Telegrphs Depart iiient, 
fangalore-1. 	 .. Applicant in A.No.l7/l9. 

17. V.`:Za aaiimini, 
D/o NS.Venlcataramajah, 
Aged about 27 years, 
Central Telegraph Office, 
Indian Posts and Telegraphs flepartment, 
Pang 	() alore-5' 	fl1. 	 PP1KQnt in A..4o.lfl/1fl3'. 

1.'enedicta onterio, 
D/o 	onteiro, 	I  
Aged about 25 years, 
Central Telegraphs Ofice, 
Indian Posts and Telegraphs Department, 
rarigalore-l. 	 .. Applicant in  

	

l. Shobha1ashman, 	I  
Aged about ?C,  years, 
10 arasLha Pagavan. 
Central Telegra:Ns Office, 
Indian Posts and Telegraphs Departr, eat, 

anga1ore-1 	 .. Applicant in  

-irish '(ada, 
Yo fl.g.venkobar,  
Aged about 27 years, 
Central Telegraph 0ffice, 
Indian Posts and Telegraphs Department, 
Tangalore-1 	 .. Aplicant in  

1. Suneetha ai, 
C/o 	r. V...Vittal Shenoy, 
Aged about 25 years, 
Central Telegraph Office, 
Indian °osts and Telegraphs Depart ient, 

angaIore-1. 	 .. Applicant in A.No.1Pfl/l. 

22. Sathyanarayana 2rasad, 
Aged 2 years, 
S/a late L.ha:anna, 
Central Telegraph Office, 
Indian Posts and Telegraphs flepartent, 
'angalore-1 	 .. Applicant in  

3. Anthoni, 
S/o 7rancis, Aged 24 years, 
Central Telegraph Office, 
Indian Posts and Telegraphs Department, 

angalore-1 	 .. Applicant in A.No.1/1.7. 

24. T(.Sal:!pathkuaiar, 
S/o N.angaraj,Aged 27 years, 
Central Telegraph Office, 
Indian Posts and Telegraphs DepartLient, 
f3angalore-l. 	 .. Applicant in A.No.14/12r7. 



-4- 

5. Snit. C.Vijayalakshii, 
Aged about 22 years, 
fl/o T.S.Chanclrashekar, 
Central Telegraph Office, 
Indian Posts and Telegraphs Department, 

angalorc-l. Applicant in Ao.21/1937. 

25. Sint. 	.2atna, 
0/° uddaiah,Aged about 25 years, 
Central Telegraph Office, 
Indian Posts and Telegraphs Departient, 
Oangalore-1 	 .. Applicant in A.io.22/l7. 

SLit. 6eetha Pal, 
Aged about 2G years, 
Central Telegraph Office, 
Indian Posts and Telegraphs flepart'1ent 
Thngalore-l. 
T.1.i ohan 'umar, 
Aged about 25 years, 
S/o lT.K.athnani Setty, 
Central Telegraph Office, 
Indian Posts and Telegraphs flepartLent 

angalore-l. 

Applicant in A.No.2?/1°87. 

Applicant in A.io.53/l7. 

(P'y 0r.'.S.'Jagaraja,Advocate.) 

V. 
1. The Chief Superintendent, 

Central Telegraph Office, 
Pangalore-l. 

. The 6encrel rnanager, 
TeIeco;,arnataka Circle, 

angalore-C. 	 Conon espondents I and 2 
in all the Applications. 

. 	t. Sudha Badgeri, 
Telegraphist, 
Central Telegraph Office, 
Indian Posts and Telegraphs 0epartnent, 

angalore-l. 

S:.flt. -.N.Jyothi, 
Telegraphist, 
Central Telegraph Office, 
Indian Posts and Telegraphs Oepartnient, 
Pangalore-l. 

Srnt. K.'harathi, 
Telegraphist, 
Central Telegraph Office, 
Indian Posts and Telegraphs Departient, 
Pangalore-l. 

SLit. N.Savithri, 
Telegraphist, 
Central Telegraph Office, 
Indian Posts and Telegraphs Department, 
Pangal ore-I. 



-5- 

7. Suit. K.Shakuntala, 
Telegra )'1 1st, 
Central Telegraph Office, 
Indian Posts and Telegraphs r)epartiaent, 

angalore-l. 

7. Sr.it. .P.harathi, 
Telegraphist, 
Central Telegraph Office, 
Indian Posts and Telegraphs T )epartent, 

angalroe-I. 

9. C.V..ahadevas\.ra iv,  
Telegraahist, 
Central Telegraph Office, 
Indian Posts and Telegrapis rT)eparti: ient, 

angalore-l. 

JO. 51it.V. Geetlia, 
Telegraphist, 
Central Telegraph Office, 
Indianosts and Telegraphs epartrnent, 
"angalore-l. 

It. Smt. T.V.iagaraftanabai, 
Telegraphist, 
Central Telegraph Office, 
Indian Posts and Telegraphs )eparti.ent, 

	

angalore-1. 	 .. SlJos. 7 to Ii are Respondents 
3 to 11 in A.i':os.l995 to 19l3/l97. 

12. T .T-i.Jagannatha, 
Central Telegraph Office, 

	

Thngalore-l. 	 .,. 7espondent- in .. o.lO7 to  

Ty 'ri g'asudeva ao,.:TG) 

These applications coriling on for hearing this day, Vice-Chairaan 
r;ade the, following: 

As the questions that arise for deter-.1ination in these cases 

are comrori, vie propose to dispose of theii,  by a coai::on order. 

2. On different dates, the details of which are not necessary 

to notice, the aoplicants were appointed as 'Short Outy Telegraphists 

or Reserved Trained Poolelegraphists (Reservists)' on the terms 

and conditions set out in the respective orders of appointments issued 

to each of the:i, one of then being that hiS or her case will be 

'.

C  

considered for appointment as regular Telegraphists (euIar) as and 

Wrhen vacancies occur in the department. flut, notwithstanding the 

/fsame,for various reasons tha are not also necessary to notice in 



detail, the respondents have not so far appointed the applicants as 

regular Telegraphists, though all of the have rendered serviced 

as 'reservists' for more than three years. In these separate but identi-

cal applications !ade under ection 19 of the Ac1:inistrative Tribunals 

Act,l95 ('the Act'), tile applicants have sought for a direction to 

the rcspoiVents to a- point theLi a te1egra:iists on a regular basis 

fro 	the date of their res)ective initial appointients as reservists. 

. In their coi wn reply, the respondents while detailing the 

facts leading to the appoint tents of the apn!icaats, have inter alia 

stated that they will he ahsorbe' against regular vacancies in due 

course. 

T'r. 	.'. a raja, learnei counsel for the applicants contends 

that there '-,as been unrne and unjustified delay in not making regular 

appointicnts of his clients and, therefore this Tribunal should direct 

the respondents to forthwith appoint them on a regular basis fro1 

the date of their respective initial appointent as reservists and 

in any event 	it'i exeedition and that till such tim Cu respondents 

he restrained from making further selections of outsiders to the 

cadre of Teleraa5ists. 

Sri - .17asudeva 	ao, learned Additional Central Government 

Senior Standing Counsel appearing for the respondents referring to 

the assurance held out by his clients opposes the directions sought 

by the applicants. 

G. In the very appointment orders issued to each of the appli-

cants the appointing authority bad stated that each of them would 

_ 	 he apoointed on a regular basis in due course on the occurrance 
A 

p( 	 of a vacancy which is reiterated in the reply filed before us. 	'e 
II( O4 	 will even assume that the respondents are justified in not making 
\' 	-, • 	:/ 

- 	 appointments of the applicants on a regular basis so far and the 

same cannot he done in the very h-m-3ediata future for every one 
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of the reasons stated by 	 ut, notwithistanc!inc all of the •, 

the rcsjondents cannot postpbne the sane for all time to co e or 

even in' 'ef nitely and are bound to do the sa;:c v/ith all reasonable 

7e need hardly sy that such a course besides hem:; in 

the mt rests of the oppIicaits is also in the interests of siooth 

nd!ninistratjor.Tht, till that is not done, it is necessary that the 

resaondcr.ts should not ina!-01 fresh selections and aPpointiients of 

outsiders to the cadre. If it is otberise, bravo injustice:ionl] 
be 

occasionej to the applicants selected as reservists and have been 

orl1n, for aore than 	years. 

7. In the li3ht of our above discussion, v:c direct the resjondents 

to a')sOrh the applicants on a ' raulor basis ',':ithi all SUC' experhition 

as is possible in the circunstances of the cases. 7ut, till then, the 

' respon lents are also directed, not to a ae fresh selections an' 

appoint.ents of outsiders to tbe cadre of TeIeraphjsts. 

A.pplications are disposed of in the aovc ter a. 'Tht, in 

the circui:istaflces of the cases,' e direct the jarties to hear their 

0117D Costs. 	 I 	 !_ U 
7' r 

vIccTTAI 

Jy 

DUTY PEGISTRAI? 
EPJTRAL P 	 7::". 

AIT1 
UANGALOE 


